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(c) if so, the nature of the decisions 
taken? 

The Minister of Industry i.a. tbe 
MinIstry of Commerce aDd Indulltry 
(Shrl KanUDCO): (a) to (e). A state-
ment is laid on the Table of the 
House. [See Appendix m, annexure 
N'o. 73]. 

Office of Mica Mines Labour WeHaft 
Fund Committee 

*1223. Shri Yallamanda Reddy: Will 
the Minister of Labour and Employ-
ment be pleased to state: 

(a) whether there is any proposal 
with Government to shift the Office 
of Mica Mines Labour Welfare Fund 
Committee from NeHore to KaJichedu 
Centre of the Mica Mining Bell, in 
Ne1!ore Di5trict. Andhra Pradesh; 

(b) if 50, when; and 

(e) if not, the reasons therefor? 

The Minister of Labour in the 
Ministry of Labour and Employment 
(Shri Bathi): (a) No. 

(b) Doe5 not arise. 

(c) NeHore is the more suitable 
location for the efficient administra-
tion of the Welfare Fund. 

Public Sector Enterprises 

-IZU. Shri Harm Chandra Mathur: 
Will the Minister of Planning be 

J. C.nlY" 
1. Steel Plants 
2. FertiliZer factories 
3. Posts & Telegraphs 
4. Other enterprises 

II. S,ale .. 
1. Electricity Boards 
2. Road transport undenakings 

pleased .to state: 

(a) What surplus was yielded by 
Public Sector Enterprises during 
1961-62 and what is the estimate dUr-
ing each of the remainini four years 
of the Plan; 

(b) whether estimate &iven in the 
Third Plan is likely to be substantial-
ly exceeded; and 

(c) whether a detailed break-up of 
Rs. 440 crores provided in the Third 
Five Year Plan will be laid on the 
Table? 

The Minister of Planning and 
Labour and Employment (Shrl 
NaRda): (a) The actual contribution 
from public enterprises in 1961-62 
will be known when the audited 
financial accounts for the year be-
come available. Year to year esti-
mutes are worked out a5 the Plan 
proceed:;. 

(b) No. 

(c) A statement. is laid on the Table 
of the House. 

STATEMENT 

The estimate of Rs. 440 crores wa5 
given in the Draft Outline. This was 
subsequently revised to Rs. 450 crores, 
details being as follows: 

TOTAL 

CR,. 
Crores) 

'" 
H 
28 

128 

300 

110 

20 
J. Industrial enterprises and oth('r departmental scht'm{'s 20 

TOTAl. 150 

III. Centre and State. (I : II) 




